IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

26.11.2025

| INotified]
Case No Courtjamount
’ Fee to be

Reject

Status

1 |R.C.MUDULI [95208/2025(26.11.2025 [WP(C)/34518/2020 |10 | c |
‘2 ;isiéA ‘95216/2025‘26.11.2025 WP (C) /32255/2025 ‘10 ‘ ‘c ‘
3 |K. MANDAL [95218/2025(26.11.2025 [WP(C)/33234/2025 |10 | c |
4 |A. R. MAJHI|[95226/2025(26.11.2025 [WP(C)/32368/2025 |10 | c |
5 |p. Das |95227/2025[26.11.2025 |[WP(C)/30080/2025 [10 | c |
‘6 A AL 95238/2025‘26.11.2025 MATA/120/2025 ‘10 ‘ ‘c ‘
7 |S.K.DAS 195242/2025/26.11.2025 |CRLMP/1268/2025 |10 | c |
'8 |M.R.ROUTRAY [95250/2025(26.11.2025 |CONTC/6965/2024 |10 | c |
9 |[P.BASTIA  [95257/2025(26.11.2025 [CMP/1795/2025 o | c |
10 |P.BASTIA  [95258/2025(26.11.2025 |CMP/1856/2025 0 | c |
11 [B.P.TANGA |95259/2025|26.11.2025 |CMP/1370/2025 0 | c |
12 |SARAT DASH [95265/2025|26.11.2025 |ABLAPL/13238/2025 |7 | R
13 |S.NAYAK 195268/2025(26.11.2025 |CRLREV/119/2023 |10 | c |
‘14 ;X?ENDRA ‘95270/2025‘26.11.2025 ABLAPL/13179/2025 ‘7 ‘ ‘U ‘
15 |S.NAYAK 195271/2025(26.11.2025 |CRLMC/1756/2019 |10 | c |
16 |M.NAYAK 195273/2025(26.11.2025 |[WP(C)/17900/2021 |10 | c |
17 |R.R.DAS 195278/2025(26.11.2025 |CONTC/6536/2023 |10 | c |
18 |M.R.BARIK |95281/2025(26.11.2025 |WP(C)/23488/2025 |10 | c |
19 |M.R.ROUTRAY |95284/2025(26.11.2025 |CONTC/5347/2024 |10 | c |
20 |S.K.MMISHRA|95286/2025(26.11.2025 |WP(C)/23611/2025 |10 | c |
21 |S.K.RATH  |95287/2025(26.11.2025 |WP(C)/30437/2025 |10 | c |
22 |S.K.RATH  |95289/2025(26.11.2025 |[WP(C)/30441/2025 |10 | ic |
23 |S.K.RATH  |95290/2025(26.11.2025 |WP(C)/30439/2025 |10 | c |
24 |S.K.MISHRA [95291/2025(26.11.2025 |WP(C)/13875/2020 |10 | c |
25 |M.NAYAK 195292/2025(26.11.2025 |[WP(C)/30679/2025 |10 | c |
26 |S.K.BEHERA |95294/2025(26.11.2025 |WP(C)/33129/2025 |10 | c |
27 |D.K.BEHERA |95296/2025(26.11.2025 |WP(C)/33170/2025 |10 | c |
28 |C.SWAIN 195297/2025(26.11.2025  |[WP(C)/2248/2022 |10 | c |
29 |S.K.BEHERA |95298/2025(26.11.2025 |WP(C)/33184/2025 |10 | c |
30 |P.K.MOHANTY |95299/2025(26.11.2025 |WP(C)/2248/2022 |10 | c |




31 |G.C.JENA  [95301/2025|26.11.2025 [WP(C)/33411/2025 |10 | c |
32 |G.C.JENA  [95303/2025(26.11.2025 [WP(C)/33492/2025 |10 | c |
33 |T.SWAIN 195305/2025(26.11.2025 |[WP(C)/33517/2025 |10 | c |
34 |D.SAMAL 195306/2025(26.11.2025 |[WP(C)/33552/2025 [10 | c |
35 |M.MISHRA  [95307/2025|26.11.2025 |[MACA/1091/2016 0| c |
‘36 . 95315/2025‘26.11.2025 WP (C) /29783/2025 ‘10 ‘ ‘c ‘
37 |P.K.PARIDA |95318/2025(26.11.2025 |[WP(C)/10810/2024 [10 | c |
38 |A.K.SWIAN [95321/2025(26.11.2025 [WP(C)/10810/2024 [10 | c |
39 |P.PUNYATAYA|95325/2025(26.11.2025 |[WP(C)/31644/2025 [10 | c |
40 |M.R.ROUTRAY [95326/2025(26.11.2025 |[WP(C)/32675/2025 |10 | c |
41 |S.NAYAK 195327/202526.11.2025 |[WP(C)/29758/2025 |10 | c |

Xerox

fee =
42 |J R NAYAK |95328/2025|26.11.2025 |CRLREV/239/2022 |7 Rs6.00/- [U

, Ready

fee =3%6
43 |S.SUNADINI [95329/2025|26.11.2025 |[WP(C)/30460/2025 |10 | c |
44 |R SAHU 195330/202526.11.2025 |[WP(C)/16540/2024 |10 | .
45 |K SRHOO 195331/2025|26.11.2025 |0JC/222/1992 0 | .
46 |P K JENA  [95333/2025|26.11.2025 |WPC (OAC)/2160/2016|10 | .
47 |S K SAMAL |95336/2025|26.11.2025 |ABLAPL/16113/2016 (10 | o
48 |M.R.ROUTRAY [95337/2025|26.11.2025 |[WP(C)/16599/2024 |10 | c |
49 |S BARIK 195339/2025(26.11.2025 |MATA/80/2014 0 | CE
50 |M.R.ROUTRAY [95340/2025(26.11.2025 [WP(C)/33060/2025 |10 | c |
51 |T.BARIK 195343/202526.11.2025 |[WP(C)/30148/2025 (10 | c |
52 |S C SUNDARA|[95345/2025(26.11.2025 |CONTC/2934/2025 |10 | CE
53 |G.D.MALLICK|95346/2025(26.11.2025 [WP(C)/32735/2025 |10 | c |
54 |M K MOHANTY [95347/2025(26.11.2025 |CRLMC/4837/2025 |10 | CE
55 |M.R.ROUTRAY [95349/2025(26.11.2025 [WP(C)/32152/2025 |10 | c |
‘56 ‘gigggH ‘95352/2025‘26.11.2025 BLAPL/11105/2025 ’10 ‘ ‘c ‘
57 |P.PUNYATAYA[95353/2025(26.11.2025 [WP(C)/32286/2025 |10 | c |
58 |T.K.MOHANTY [95354/2025(26.11.2025 |RSA/151/2015 0 | c |
59 |M.R.ROUTRAY [95363/2025(26.11.2025 |[WP(C)/32130/2025 |10 | c |
60 |S.SWAIN 195369/202526.11.2025 |WP(C)/29858/2022 |10 | c |
61 |S.K.BEHERA |95370/2025(26.11.2025 [WP(C)/33153/2025 |10 | c |
62 |B.K.SWAIN |95371/2025(26.11.2025 |[WP(C)/32604/2025 |10 | c |
63 |B.K.SWAIN |95372/2025(26.11.2025 |[WP(C)/32619/2025 |10 | c
64 |B.K.SWAIN [95373/2025(26.11.2025 |[WP(C)/33023/2025 |10 | c
65 |B.K.SWAIN |95374/2025(26.11.2025 |[WP(C)/33010/2025 |10 | c
66 |B.K.SWAIN [95377/2025(26.11.2025 |[WP(C)/33026/2025 |10 | c
67 |B.K.SWAIN |95380/2025(26.11.2025 |[WP(C)/33158/2025 |10 | c
‘68 BIJAY KUMAR 95386/2025‘26.11.2025 BLAPL/8317/2025 ’10 ‘ ‘c ‘

BEHERA




69 |P. K. JENA [95395/2025(26.11.2025 |[WP(C)/33394/2025 |10 | c |
70 |T. K. NAYAK|95396/2025(26.11.2025 |[WP(C)/33327/2025 |10 | c |
71 |T. SWAIN  [95397/2025(26.11.2025 [WP(C)/31326/2025 |10 | c |
72 |S. NAYAK  [95398/2025(26.11.2025 [WP(C)/29789/2025 |10 | c |
73 |T. K. NAYAK|95399/2025(26.11.2025 [WP(C)/32433/2025 |10 | c |
74 |S.MOHANTY [95403/2025(26.11.2025 [WP(C)/32510/2025 |10 | c |
75 |B.RATH |95407/2025[26.11.2025 |WP(C) /25090/2025 [10 | c
76 |A. K. NAYAK|95411/2025(26.11.2025 [WP(C)/8285/2025 |10 | c |
77 |R.K.ROUT  [95412/2025|26.11.2025 |[WP(C)/5988/2016 |10 | c |
78 |L.D.SAHU  |95414/2025|26.11.2025 |WP(C)/278/2007 0| c |
79 |envapapy  |95415/2025(26.11.2025  |cMP/536/2024 7 U
80 EAT?&AIK 95425/2025(26.11.2025  [BLAPL/11172/2025 |7 U

Xerox

fee =
81 |S P SAHOO |95426/2025|26.11.2025 |ABLAPL/6032/2021 |7 Rs2.00/- [U

, Ready

fee =3*2
82 ;i;i?NgARIK 95427/2025|26.11.2025 |ABLAPL/7499/2025 |7 U
83 |S K DASH  [95430/2025|26.11.2025 |WP(C)/5266/2017 |7 | CH
84 |s K DASH  |95431/2025(26.11.2025 |WP(C)/10889/2017 |10 | v
85 |P BARIK 195432/202526.11.2025 |[WP(C)/9377/2009 |10 | .
86 |P BARIK 195433/202526.11.2025 |[WP(C)/9378/2009 |10 | .
187 |P BARIK 195434/202526.11.2025 |[WP(C)/9380/2009 |10 | v
88 |J K MOHANTY |95435/2025|26.11.2025 |[WP(C)/10607/2024 |10 | R
89 |S.NAYAK 195436/2025(26.11.2025 |ABLAPL/10940/2025 |10 | c |
90 |S.NAYAK 195437/2025(26.11.2025 |ABLAPL/10969/2025 |10 | c |
91 |G C BARIK |95438/2025(26.11.2025 |FA0/358/2013 10 | v
92 |B.K.SAHOO |95439/2025|26.11.2025 |ABLAPL/11058/2025 |10 | c |
93 |P K SAHOO |95440/2025|26.11.2025 |[WP(C)/4158/2012  [10 | S
94 |S K SAHOO [95442/2025|26.11.2025 [WP(C)/15553/2023 [10 | o
95 |N.PANDA 195446/202526.11.2025 |ABLAPL/13112/2025 |10 | c
96 |H.K.DAS |95451/202526.11.2025 |ABLAPL/13137/2025 |10 | c
‘97 CHOUDHURY ‘95452/2025‘26.11.2025 WP (C) /14059/2020 ‘10 ‘ ‘U ‘
98 |G D SINGH |95454/2025(26.11.2025 |ABLAPL/9829/2025 |10 | o
99 |P.R.SWAIN |95458/2025(26.11.2025 |CMP/1834/2025 110 | c |
1100 |S.DASH 195459/202526.11.2025 |CMP/176/2025 110 | c |
1101 |Y.DASH 195460/202526.11.2025 |CMP/550/2025 110 | c |
102 [P.K.JENA  |95461/2025(26.11.2025 |CRLMP/1477/2025 |10 | c |
1103 |P.K.DEO 195464/2025(26.11.2025 |CRLMC/4914/2025 |10 | c |
104 M K NAYAK |95466/2025(26.11.2025 |CRLMC/4156/2025 |10 | o
105 |A.K.SWAIN |95469/2025(26.11.2025 |CRLMC/4921/2025 |10 | c |
106 |S K BISWAL |95470/2025(26.11.2025 |CMP/1345/2025 110 | o




107 |S.K.NAYAK |95471/2025|26.11.2025 |CRLMC/4688/2025 |10 | c |
1108 D NAYAK 195473/2025(26.11.2025 |RSA/553/2025 0| v
109 M R NAYAK\ [95475/2025(26.11.2025 [WP(C)/25082/2025 |10 | v
1110 |B BARIK 195480/2025(26.11.2025 |[WP(C)/32136/2025 |10 | v
1111 |S.NAYAK |95484/202526.11.2025 |ABLAPL/13167/2025 |10 | c |
112 [BR SETH 195485/2025(26.11.2025 |ABLAPL/81/2025 0 | c |
1113 [N SAHOO 195486/2025(26.11.2025 |ABLAPL/9652/2025 |10 | c |
114 |C K SABAT [95489/2025(26.11.2025 [WP(C)/29081/2025 |10 | u |
1115 |S S PASAYAT [95492/2025|26.11.2025 |[WP(C)/24802/2025 |10 | v
116 |P.PANDA 195493/2025|26.11.2025 |SRO/6/2024 0 | c |
1117 |D SAMAL 195494/2025(26.11.2025 |[BLAPL/774/2025 0 | v
118 |[SK.AHESAN |95495/2025|26.11.2025 |ABLAPL/11153/2025 |10 | c |
119 |P BEHERA  |95496/2025|26.11.2025 |[WP(C)/33535/2025 |10 | SR
120 |[SK.AHESAN [95497/2025|26.11.2025 |ABLAPL/10913/2025 |10 | c |
121 |P BEHERA  [95498/2025|26.11.2025 |[WP(C)/33541/2025 |10 | .
122 [B.BEHERA  |95499/2025|26.11.2025 |ABLAPL/10883/2025 |10 | c |
123 |S BEHERA  |95500/2025|26.11.2025 |[WP(C)/25407/2025 [10 | o
124 |[G.R.ROUT  |95501/2025|26.11.2025 |ABLAPL/10785/2025 [10 | c |
125 |S K RATH  [95502/2025(26.11.2025 |[WP(C)/6289/2022 |10 | c |
126 |T BAG |95504/2025(26.11.2025 |[WP(C)/10365/2021 (10 | c |
1127 |s Das 195525/2025/26.11.2025 |CRLMC/4957/2025 |7 | CE
1128 |S DAS 195526/2025/26.11.2025 |CRLMC/4957/2025 |7 | CE
1129 |S Das |95527/2025(26.11.2025 |[WP(C)/21265/2025 |10 | CE
1130 [KC PANDA  [95528/2025(26.11.2025 |TRP(C)/142/2025 |7 | o
131 |[J R KAR 195529/2025[26.11.2025 |WP(C)/17336/2019 [10 | CE
1132 |S GHOSH 195530/2025(26.11.2025 |CMP/606/2025 0 | CE
1133 [B ROUT 195531/202526.11.2025 |[WP(C)/25778/2019 |10 | R
134 DK JENA 195532/2025(26.11.2025 |[WP(C)/31669/2025 [10 | u |
1135 |S NAYAK 195533/2025(26.11.2025 |FAO/434/2013 10 | v
136 DK JENA 195534/2025(26.11.2025 |[WP(C)/31669/2025 |10 | v
1137 DK JENA 195535/2025(26.11.2025 |[WP(C)/31669/2025 |10 | v
1138 |J SAHOO 195536/2025(26.11.2025 |[WP(C)/13875/2020 |10 | c |
1139 |B DAS 195537/2025(26.11.2025 |[FA0/80/2017 10 | v
140 [P BEHERA  |95538/2025|26.11.2025 |TRP(C)/312/2025 |10 | v
141 [B RANA 195539/2025(26.11.2025 |CRLMC/4704/2025 |10 | v
142 |S C ACHARYA|95540/2025|26.11.2025 |[WA/43/2015 0 | v
1143 |[RAKESH SAHU |95541/2025(26.11.2025 |ABLAPL/10646/2025 |10 | o
144 |S NAYAK 195542/202526.11.2025  |[WPC (OAC) /295/2015 |10 | o
1145 |P K DAS |95544/202526.11.2025 |[WP(C)/1817/2020 |10 | o
146 |[JR NAYAK  |95545/2025|26.11.2025 |CRLMP/1540/2025 |10 | o
1147 |A SAHOO |95547/2025|26.11.2025 |[WP(C)/4902/2011 |10 | o
148 |JR NAYAK  |95548/2025|26.11.2025 |CRLA/1320/2025 0 | o
149 |C R NAYAK [95549/2025|26.11.2025 |ABLAPL/13230/2025 |10 | o




150 |[PK PARIDA |95550/2025|26.11.2025 |FAO/445/2025 0| u |
151 [B RANA |95551/202526.11.2025 |ABLAPL/11600/2025 |10 | o
152 [KN SAHOO  [95552/2025(26.11.2025 |CMP/958/2025 0| v
1153 |B ROUT 195553/2025(26.11.2025 |CRLMP/1505/2025  [10 | v
1154 |B ROUT 195554/2025(26.11.2025 |CRLMP/1363/2025  [10 | v
155 |R. K. BISOI|95555/2025(26.11.2025 |RVWPET/199/2025 |10 | c |

Total 11517

NIC




